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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA FPAL SINGH):

(a) ang (b) A statement, based on
information available, js placed on the
Table of the House. [See Appendix
LXXXIII, Annexure No. 73].

(c) The impact of each visit na-
turally differs according to the pur-
pose. Broadly, however, it may be
stated that State goodwill visits serve
the purpose of exchanging views and
strengthening relations with other
countries; delegations for bilateral or
muliilateral talks are generally for
some specific purpose, such as nego-
tiating or reviewing an agreement, or
discussion of specific bilateral or mul-
tilateral problems: all such visits have
the common objective of promoting
our national interest in various ways.
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Fgae Afg Ffgaw am & 3@
WEF § @R agd  #  wafew
WER @Y w A g e
& q1¥ 9%, AfF a7 FITIRATTRE W
grar &, agT qR qEAWIT AN gHGT
17 & AT gurR Iy F A $97 A

FE Z 1 SEY weewEifen w=el da
Ciciga
ToWTE WEIEiT : AT, agrr‘m‘ra'

sarg fam -—ggewET 98 @©d 3

gevEdfen dF wwEr g mer qfam
TEar g | mmrarqmgﬁrﬁmw
F Fi% aIg qaad gl ar g <ead
grat sa% fag 11 ave wfwa e it
gv gy e = g 1 gver
@A § MR T - aFHT IS G
T 8, AT Y AT Hell ST & FATH BT
sqr  (Interruption) 3HFT AT T

femargy |

o gig oiw Tog : fog o &
faq w7 TRy &

glo Wi WEIEIT © FT &I FT
ag Aifa 2 T bl 3w & frelt wnifens
A F Wik g7 a1 e i sea
g wr wfaga mfeae fades 9JT
Fo 717 SIS, GNT G T HE AT-
T N7 gieF qozdl gaq=T
T AT A I T A1 IAH GF  A79q
MTFIGIIT T TI TF FE AR
femod w9 T ar A WT  GaFH
gifem AT 2| dET g Az g fw
zqT a7 efewoA Ay o w7

ot graa= Tag - awmfq a3y,
AT qTEE AT F FAT AT FH GH
g & @ zow Am 9z T8 8 v o
IFT TG ALY T L qgﬁrrrraﬁ
=z [afsz Y, Awdw & 95% 7 7Q
¥, WO gATR SIS § W ¥, T
der ¥ gafag g @9t A€ g

[ 23 MAR. 1973 ]

to Questions

14
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SHRI B. K. KAUL: I would like to
know the number of persons compris-
ing each delegation and how many of
them belong to partieg other than the

CPI and the ruling party.

SHRI SURENDRA PAL SINGH: 1t
ig difficult for me to give the composi~

tion of each delegation as to how
many people accompanied each dele-

gation but,
those people. ... (Interruptions)

MR. CHAIRMAN: Order please.

SHRI SURENDRA PAL SINGH:....
belonging to the ruling party aresent
apart
{from the officials. And it is not correct
for the hon. Member to say that we
ete....

SHRI B. K. KAUL: I only wanted
to know; I did not say CPI and mem-
(Interrup-
.There is no motivation be-

on behalf of the Government,

are sending C.P.I. members,

bers of the ruling party...
tions) ..
hind it.

(Interruptions)

MR. CHAIRMAN: 1
question has been answered.
sftadl Sgdt FRG ASTAT ¢ AT
e & 5w gFR & giesfas
feitoT 1t w7 F I A 9 & ag
T & qEE! § WA JIS §, HIF TIHT
wew, ofmar ok gsE ¥ er-wr
qEET FT AT FH T AHA AT AE
ag &, FaT IAFT FCT g A4 A fw

generally speaking, only

think the
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SHRI C. D. PANDE: May 1 know
from the hon, Minister whether it is
not a general practice that when the
Ministers go abroad, they are looked
after by the Embassies, their hotel
bills are peid by the Ambassadors,
their cars are rectained on daily basis
and theun focd is paid by the Minis-
try? That amount is not debited to
the particular visit of the Minister
but {0 ‘he Foreign Affairs Ministry’s
geneial tudget. If this was not so,
how could the expendiiure of Dr.
Karan Singh whg went to some East
European countries be only Rs. 15007
Even the return air fare is more than
Rs, 1500. Does the hon Minister
know that even one day’s expenditure
in a posh hotel of London ig 35
pounds and it does not include food?
How is it then that the expenditure is
only Rs 1500 when Dr. Karan Singh
or others go there by air, come back
by air and stay there in hotels? May
I know whether the expenditure made
by the Embassies is included in this?

MR. CHAIRMAN: I cannot allow
that, If you go on repeating yaur
question, I cannot call anybody. You
have taken more than 15 minutes cver

.his Questien,
SHRI BURENDRA PAL SINGH: 1

have not got the details in my posses-
sion as to how this expenditure was
incurred and what the break-up and
details are but what I can say that
the delegations which go abroad, whe-
ther they are cfficial, non-cfficial or
Ministerial, are given a certain daily
allowance and that daily allowance is
included in this,

SHRI MAHAVIR TYAGI: This
question has not been properly re-
plied to. You have to say whether
the air fare etc., is included or not,

MR. CHAIRMAN: He
not included,

SHRI MAHAVIR TYAGI:
not?

says, it is

Why

MR. CHARMAN: 1 have not called
you to ask a duestion.

|
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1973 1 to Questions 18

SHRI MAHAVIR TYAGI: It is as
ques*ion of privilege, He is giving a
reply which is wrong and incorrect.

SHRI SURENDRA PAL SINGH:
What is it exactly?

MR, CHAIRMAN: He wanted to
know whether the expenditure incur-
red on a Minister by the Embasgy is
included or not.

SHRI SURENDRA PAL SINGH:
No, Sir.

SHRI MAHAVIR TYAGI: Thig is
a wrong reply. Please read the Ques-
tion, Is it possible that he could ex-
clude the game {rom his reply?

MR. CHAIRMAN: Now, please sit
down. Next Question.

SHRI SITARAM KESRI: Sir, for
the fault of others you are punishing
us. I want to ask one question.

MR. CHAIRMAN: No, no, yoy are
not punished.
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+The question was actually asked on
the floor cf the House by Shri Jagdish
Prasad Mathur,



